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 Seventeenth  Loksabha

 >

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 माननीय  अध्यक्ष  :  अब  पत्र  सभा  पटल  पर  रखे  जाएंगे  ।

 श्री  जी.  किशन  रेड्डी  ।

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HOME

 AFFAIRS  (SHRI  (७.  KISHAN  REDDY)  :  On  behalf  of  Shri  Amit

 Shah,  I  beg  to  lay  on  the  Table—

 (1)  (1)  A  copy  of  the  Proclamation  (Hindi  and  English  versions)  dated

 12"  November,  2019  issued  by  the  President  under  article  356  of  the

 Constitution  in  relation  to  the  State  of  Maharashtra  published  in

 Notification  No.  G.S.R.837(E)  in  Gazette  of  India  dated  the  12th

 November,  2019  under  article  356(3)  of  the  Constitution.

 (Placed  in  Library  See  No.  LT-746/17/19)

 (1)  A  copy  of  the  Order  (Hindi  and  English  versions)  dated  j2th

 November,  2019  made  by  the  President  in  pursuance  of  sub-clause

 (1)  of  clause  (c)  of  the  above  proclamation  published  in  Notification

 No.  G.S.R.838(E)  in  Gazette  of  India  dated  the  12th  November,

 2019.

 (Placed  in  Library  See  No.  LT-747/17/19)
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 (2)  A  copy  of  the  Report  (Hindi  and  English  versions)  dated  the  12th

 November,  2019  of  the  Governor  of  Maharashtra.

 (Placed  in  Library  See  No.  LT-748/17/19)

 (3)  A  copy  each  of  the  following  Notifications  (Hindi  and  English

 versions)  under  Section  103  of  the  Jammu  and  Kashmir  Reorganisation

 Act,  2019:-

 (1)  The  Jammu  and  Kashmir  Reorganisation  (Removal  of

 Difficulties)  Order,  2019  published  in  Notification  No.  S.0.3912(E)

 in  Gazette  of  India  dated  30  October,  2019.

 (11)  The  Jammu  and  Kashmir  Reorganisation  (Removal  of

 Difficulties)  Second  Order,  2019  published  in  Notification  No.

 S.0.3979(E)  in  Gazette  of  India  dated  2rd  November,  2019.

 (Placed  in  Library  See  No.  LT-749/17/19)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HOME

 AFFAIRS  (SHRI  (५.  KISHAN  REDDY):  I  beg  to  lay  on  the  Table—

 हि  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the

 REPCO  Bank  Limited,  Chennai,  for  the  year  2018-2019,  alongwith

 Audited  Accounts.

 (2)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the

 Government  of  the  working  of  the  REPCO  Bank  Limited,  Chennai,
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 for  the  year  2018-2019.

 (Placed  in  Library  See  No.  LT-750/17/19)

 .  .  .  (Interruptions)

 12.03  hrs

 ASSENT  TO  BILLS
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